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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE, CHENNAI
in

Original Application No.245 of 2020 (SZ)

Report on the Road in Kariyar-Kannikatti-Kalivarpul Mottai Area, Kalakkad

Mundanthurai Tiger Reserve, Tirunelveli

Background of the issue

National Green Tribunal, Southern Zone, Chennai initiated the proceedings on its own
motion Suo based on the news item published in The Hindu Newspaper, Chennai edition
Dt.: 01.11.2020, under the caption “Forest department road endangers core KMTR habitat:
activists”. The reporter alleged that heavy machinery was being operated to clear rainforest
patch along Kariyar-Kannikatti-Kalivarpul Mottai for 30 km. Apprehension was raised by the
reporter regarding loss of biodiversity, use of the said road by poachers which is likely to
endanger the life of the wildlife, especially tiger. In this context Tribunal has called for
detailed report before proceeding further in the matter. It has specifically asked the purpose
for which the road is being laid , whether there is any possibility of that road being misused
by poachers to enter into the forest for hunting wildlife as anticipated, what are all the
protecting mechanism provided by the Department against such users and whether there is
any violation committed in the construction of the road against the guidelines provided under
the Project Tiger as well as under the Wildlife Protection Act, 1972 and also to ascertain as to
whether necessary administrative sanction for this purpose has been granted by the
Department, if so, with what condition and any such condition has been violated by them. In
this connection the following details are being provided with various annexures for the kind
perusal of the Tribunal. Hon’ble Tribunal in their order dated 20.11.2020 have directed
Principal Chief Conservator of Forests & Chief Wildlife Warden to submit a factual and
action taken report. In the obedience of this direction, this report is submitted by Principal

Chief Conservator of Forests and Chief Wildlife Warden, Tamil Nadu, Chennai.

1. Road in Kariyar-Kannikatti-Kalivarpul Mottai area and purpose of use

The said area “Kariyar-Kannikatti-Kalivarpul Mottai” falls under upper slopes of
Papanasam. Alwarkuruchi Ghat Forest in Ambasamudram range of Kalakkad-Mundunturai

Tiger Reserve. The upper slope was notified as reserved forest in the year 1883 (Annexure I).



Already a coupe road was formed from Karaiyar to Kannikatti to the extent of 23.25 Km and
Kannikatti to Travancore boundary to the extent of 7.3 km in the year 1887-88 and 1897-98
respectively (Table.1). This road was maintained from time to time through budget
sanctioned by proper government orders (Table 2, Annexure II and Annexure III). This is the
only road in this area and no fresh clearing has been done to form any new road using heavy
machinery. It is evident from the photographs (Annexure IX) taken at different locations from

starting to end, that only maintenance work has been done.

Tatle 1: Details of Kariyar-Kannikatti-Kalivarpul-Travancore Road

SILNo | Year Road Extent (in Km) Annexures
1. | 1887-88 | Karaiyar to Kannikatti 23.25 Km Road register ( Annexure II)
2. | 1897-98 atriketel o 73km | Road register (Annexure I1I)
Travancore boundary

This road passes through four forest beats (Patharmalai, Karaiyar, Kannikatti and
Agasthivarmalai) totalling to forest area of 5982 Ha and four anti-poaching sheds are located
in this area. This is the only access road for Papanasam upper (Karivar) dam and
Kattalaimalai estate also. Ambasamudram division of KMTR shares 56 Km of inter-state
boundary with Kerala (Annexure X). This long boundary poses threat to flora and fauna in
the high-altitude grass lands as human habitations are more and nearer to tiger reserve on
Kerala side. Besides fire is a big threat to grasslands during summers. Currently this road has
be:n used by Forest Department staff, for patrolling; Tamil Nadu Electricity Board staff, for
dam and electricity generation house maintenance and Kattalaimalai private estate workers,
for agricultural operations with required permission.

Table 2: Maintenance work of Kariyar-Kannikatti-Kalivarpul-Travancore Road from 2017-18
to 2019-20 in Mundunthurai Range, KMTR

SL. Sanctioned Government Order
No. Year Road Budget S A Annexure
1. | 2016-17 | Karaiyar to Kannikatti Rs. 4,00,000 | G.O.(D) No.181 | Annexure
Environment and v
Forests (FR3) Dept
dt: 20.10.2016
«. | 2017-18 | Karaivar to Kannikatti Rs. 5,00,000 | G.O(D)No.245 Annexure
Environment and v
Forests (FRS5) Dept
dt: 13.10.2017
d. 1 2019-20 | Maintenance of existing old | Rs. 5.00,000 | G.O.(D)No.282 Annexure
coupe roads/ patrol roads and Environment and VI A
NTFP roads/ approach roads Forests (FRS5) Dept
etc. Ambai 25 km dt: 25.10.2019




Sl Sanctioned Government Order
Y
No. o Road Budget P Annexure
4. | 2020-21 | Maintenance of existing old Rs. 10 lakhs Annexure
coupe roads and patrol roads socnttin ) Lo VIB

in core areas of tiger reserve
Papanasam 10 kms

PT, Gol, MoEF&CC
dt: 17.07.2020

2. Whether there is any possibility of that road being misused by poachers?

This road is currently used only by Forest Department staff, Tamil Nadu Electricity

Board staff and Kattalaimalai estate workers. Moreover, the entire stretch of road is located in

the core area of the tiger reserve where, public has no access. Thus, the question of misuse of

that road will not arise. It is evident from the fact that most of the accused provided in the list

of cases (Table 3) have entered the tiger reserve from Kerala side and hence this road is

crucial to access Kerala boarder by our staff.

Table 3: Details of Offence detected from 1990 to till date in forest beats covered through
Karivar-Kannikatti-Travancore Road.

S1.No. Case No Compound / CC.No Beat Remarks
Prosecution

1 OR No.33/90 Prosecution | CC No .247/90 | Patharmalai Sandal wood
2 OR No.34/90 Prosecution | CC No .248/90 | Patharmalai Sandal wood
3 OR No.68/90 Prosecution CC No .76/91 Patharmalai Sandal wood
4 OR No.33/91 Prosecution | CC No .222/91 Kannikatti Sandal wood

5 OR No 4/92 Prosecution CC No .94/93 Kannikatti Sandal wood
6 ORNo.72/92 Prosecution STC 3869/92 Kannikatti Cane collection
i OR No.73/92 Prosecution STC 4229/92 Patharmalai Kulavu Oil

8 OR No. 81 /93 Prosecution | CC No.215/94 | Patharmalai | Wildlife offence
9 OR No.03/1994 | Prosecution | CC No.134/94 | Patharmalai Sandal wood
10 WLOR 0372013 | Prosecution | CC No.38/2015 | Kannikatti Wildlife offence
11 OR No.01/2015 | Prosecution | CC.No.120/2016 | Patharmalai Sandal wood
12 OR.No.01/2019 | Prosecution | CC No.420/2020 | Patharmalai Sandal wood

3. Protecting mechanism provided by the Department against poachers

Department has taken sufficient measures to protect the forest and wildlife against

poachers. Four anti-poaching sheds have been established in this area all along Kariyar-
Kannikatti-Travancore road (Karuthalipudavu, Kannikatti, Injikuli and Kaltparpul Mottai)




(Annexure X). A total of 18 forest staff including 12 anti-poaching watchers, 1 forester and 5
gua-ds patrol the area. The number of cases detected per year have come down over the years
(Table 3) due to hard work of our staff. Staffs are equipped with adequate number of
weepons and wireless sets to deal with emergency arising out of any possible encounter with
the poachers and for proper communication.

4. Any violation committed in the construction of the road against the guidelines

provided under the Project Tiger as well as under the Wildlife Protection Act, 19727

MoEF&CC issued comprehensive guidelines on 15" October 2012 for tiger
corservation and tourism as provided under section 38-0 (1) (c) of Wildlife (Protection) Act,
1972, It states that maintenance, creation and upgradation of road network would form a part
of reinforcing the infrastructure of Tiger Reserves (Annexure VIIIB). A sub-committee was
cornstituted by MoEF&CC under the chairmanship of Dr. M. K. Ranjitsinh, Member,
Na:ional Board for Wildlife to frame comprehensive guidelines for construction/repair or
roads passing through PA and to design best practices for such roads so as to have better
wildlife conservation. The committee recommended the following points (point no 1 and 5)
among other points (Annexure VIIIB).

1. The status quo of the roads passing through National Parks and Core Critical
Tiger Habitats (CTH) shall remain the same. The roads could be maintained and
repaired in the best manner possible in their current form and present width. No
widening or upgradation is to be allowed. If it is an existing tarred road, it shall be
maintained as such and no widening of the tarred surface or the widening of the

road itself, may be done.

5. Roads being managed by the Forest Depariment for the purpose, of patrolling and
tourism, were of equal concern like other roads inside Protected Areas. It was
noted that there was a large network of such roads in several National Parks/Tiger
Reserves/Wildlife Sanctuaries. No new roads should be constructed by the
concerned Forest Departments and if so required to be constructed, the approval
of the National Tiger Conservation Authority (in case of Tiger Reserves) and
concerned State Boards for Wildlife in case of non-Tiger Reserve for other Pas.,
must be obtained. The concerned authority should be able to demonsirate and
Justify the grounds for construction of the new roads within PAs, in the

conservation interest of the concerned PA.



These recommendations/ guidelines have been made an integral part of the Tiger
Conservation Plan of Kalakkad-Mundanthurai Tiger Reserve, approved by National Tiger
Conservation Authority (NTCA) for the period 2015- 16 to 2024-2025. Under the theme plan
for core zone, it was proposed to maintain and utilize existing roads and pathway for
strengthening protection. So that, interstate boundary with Kerala will be perambulated

effectively to prevent entry of anti-socials, smugglers and forest offenders.

The road was constructed way back in 1880s and the same is only maintained from
time to time. Maintenance work of this road had been proposed in Annual Plan of Operations
(APOs) as per the recommendations/ guidelines and tiger conservation plan, and work has
been carried out after obtaining necessary administrative approval and orders from

MoEF&CC and State government (Table 2). As of now no construction of road has been
undertaken.

5. Whether necessary administrative sanction for this purpose has been granted by the
Department, if so, with what condition and any such condition has been violated by

them?

It is an existing old coupe road and the road has been maintained with proper
administrative sanctions (Table 2) by adhering to the guidelines of MoEF&CC mentioned in
the paragraph 4 above. There are 41 conditions stipulated in administrative order (Annexure
VIB) which cover 44 item of work given in Annual Plan of Operation for 2020-21(Annexure
VIB). The above-mentioned conditions are general in nature and out of these conditions’,
condition XXV (Funds to be spent on items approved in TCP) is relevant to this road work.
Since the maintenance work of the said work is covered under approved Tiger Conservation

Plan (Annexure VIIA), there are no violations of conditions stipulated in the order.

In lights of the submissions made in Paras 1 — 5 above, it is most humbly submitted
and reiterated that there is no violation in the maintenance of the said road for which due
sanction has been taken and the works will complement conservation of forest and wildlife.

The above facts are submitted before the Hon’ble Tribunal for consideration.

%J 3

)_f- .+  Principal Chief Conservator of Forests and
< Chief Wildlife Warden
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SUNDAY, NOVEMBER 1, 2020

Forest dept. road endangers core KMTR habitat: activists

But officials insist they only cleared the ‘kateha’ road to have better access for officials to the core ar

I ARAVIND KUMAR
P SUIIAKAR

A road laid by the Forest De-
partment with heavy ma-
chinery inside the core, in-
violate habitars of the
Kalakkad Mundanthurai Tig-
er Reserve (KMTR) in Tiru-
nelveli district could endan-
Ber s very existence,
activists say.

While KMTR officials in-
sist that they were only clear-
ing the ‘katcha’ road to have
better access for Forest De-
partment officials 1o the core
areas for bener survelllance
and that no heavy machin-
ery was used, activists point
out that for decades, fores-
ters have only ravelled by
loot and not on jeeps, and
this could set off 5 dangerous
trend.

Photographs accessed b
The Hindu show that bul
dozers are being used to lay
the road, The road was being
ladd in gross vislation of the
Forest {Conservation) Act

being used to lay the road.

and the Wildlife Protection
Act, The new road and the
resultant  vehicular move-
ment could the
KMTR's core and threaten its
very survival, and acrivises
have called for a halt to this
activity,

Type-1 unit

KMTR was declared a tiger
reserve in 1988, the first in
Tamil Nachu, It has been iden-
tified as a Typed tiger con-
servation unit representing
the tropical moist evergreen

Photograph accessed by Jshuws that ldu:m u

larests, It also forms part of
the inter-State Agasthiyarma:
clared one of the plant diver-
sity centres by UNESCO.

It was also declared the
Regional Centre of Ende
rivisim in the Indinn subconti-
nent. There are 2,255 species
of Angiosperms so far re-
corded from the KMTR, in
cluding 448 species endemic
to the Western Ghats, in ad-
dition to 150 species thae are
strictly endemic to the Agas.
thivarmalai, say researchers

working in the reserve,

According o activisrs, this
core habitat is one of the
highly protected areas with
the least entry points. One
has to cross the Papanasam
checkpoimt and reach the
Mundanthural plateau and
thereon travel 1o Servalar
and the Karaiyar dam inside
the core,

The vehicular movement
Is usually restricted up to the
dam, as pucca roads have
been laid only up to that, On-
ly 5 kani tribal settlements
are present in the core area.
There are very few elephant
areas in the reserve,

About 10 years ago, rekk-
ing was also stopped. There
are only patrolling/combing
routes avallable from the Ka-
raiyar dam fo Kalivarpul un
til recently, which lead 1o Bo-
macadu (Kerala border), The
lorest stafl and the and
poaching watchers were pa-
trolfing the forest by foot, say
activists,

PERILOUS PATH

Importantly, activists and
researchers said these were
the few tropical evergreen
patches left in the country,
free from any man-made in-
terventions and serving as o
water catchment for the pe-
rennial Tamirabharani river,

Alleging that heavy ma-
chinery was being operated
now 1o clear rainforest patch
along  Karaiyar-Kannikatti-
Kalivarpul Moteai for 30 km,
thie acrivists say such clear
ing would amount to loss of
biodiversity, encourage a
larger vehicular movemen
and allow easy access to
poachers and even Maoist in:
filtration.

And for an area that had
no road entry, creating a

eas for better surveillance

road by clearing the forest in-
side the core area raises sus-
picion, they add,

“Another reason for laying
the road could be to Facilitate
access for high-profile pil-
grims to the Agasthiyvar rem-
ple In the peak in vehicles.
Now they have to rek,” says
an activist.

KEMTR feld director Yo-
gesh § did not react and
said :I‘:ﬁcﬂ officer (a depu-
ty director) would answer.
KMTR deputy director (Am-
basamudram division) Kom-
mu Omkaram denied that
heavy equipment was used
to lay roads in the core zone
between the Papanasam
dam and Kalibar Pullmottai,
The 30-dan ‘katcha' road
connecting the border with
Eerala through the dense
jungle would usually be
maintained to ensure the
movement of the vehicles of
KMTR officials to reach the
spots within the shortest

possible rime.

LA A
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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No.245 of 2020 (SZ)
(Through Video Conference)

IN THE MATTER OF:

Tribunal on its own motion

Suo Motu initiated proceedings

based on the news item published in
The Hindu Newspaper, Chennai edition
Dt.: 01.11.2020, under the caption

“Forest departmeﬁ% road
endangers core KMTR habitat: activities”
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Rep. by its Executive Director,

Tamil Nadu Trust, NGO ‘A’ Colony,
Tirunelvells — 627 ﬂﬂ?-

5) District Forest Officer 8 Wildlife Warden,
Tirunelveli Division,
NGO Colony, North Main Road,
Tirunelveli — 627 009.
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6) The District Collector.
Tirunelveli District,
District Collectorate Office,
Kokkirakulam, Tirunelveli - 627 009. ...Respondent(s)
Date of hearing: 20.11.2020

CORAM: _
HON'BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HONBLE MR. SAIBAL DASGUPTA, EXPERT MEMRBER

For Applicant(s): Suo Motu by Court.
For Respondent(s): Mr. Vijay Prasanth and
SEF Mr. Shanmugarajﬁﬁﬁggr R1 to R6
E
L R o
ORDER R '

T rr’
Ahis

The Eﬂ}DVE case has been suo motu registered by ﬂns Tnbtmal on
the hams nf the ‘newspaper paper report published in ‘The Hindu’ -

Chenr:ta.] -lj:dltlnn" dated 1.11.2020 wunder the ptu;:gn “Forest

department rnaci endangera core KMTR habﬁat actw;ltles It is seen

i ﬂ.‘i.

' Kalakkad Mﬁnﬁaﬁ‘thura: Tlger Resewe in ’lﬁmeﬁi‘% District which

according to the Repurtem is likely to ﬁﬁw ct th‘% mldhfe in that area

and against the interest of the Project Tager, as large machineries were
used for the purpose of laying the road and the area will not require

for the anticipated purpose mentioned by the Forest Department.
There is an apprehension, according to the Reporter, that it is likely to

be used by other Mafias who are alsp enable to Poachers to enter into

the forest to fulfil their unauthorised activities of poaching and

[2]



hunting of wildlife which is likely. to endanger the life of the wildlife,
especially tiger.

2. When the matter came up for. hearing today through Video
Conference, Mr. Vijayaprasanth through Mr. ohanmugarajan
- represented respondents 1 to 6. Service complete.

3. Before proceeding further in the matter, we feel it is better to get
a detailed report from the Forest Department as .t::r the purpose for
which the road 15 bemg laid and whether there is any possibility of

that road bemg m:sused by poachers to enter mtu the forest for
s S
hunting 'i!,,gldhfe as anticipated, what are all the prntectlng mechanism

prmrlded '%“me Department against such users and %ﬁ&ther there is
any walaﬁnn cmmlmtted in the cnnstructmn of the rga,mst the
gmdehna-s ?prnwded under Fthe E'I‘ﬂ_]EGt Tiger as. wellﬁgs., Under the

Wildlife . Pr{:}ter.:nnn ﬂu:t 1972~ :':md alsn to as,r;ertau:m_ as. tn whether

'R.

3 £ SRR, o A e G ““m

necessarj.r admmlstratg{; sancﬁnn for th:% IJ].ZII‘[J{}S . "has been granted
by the Dapari:men%‘ if su m‘t’h what r:ﬂndlunn ﬁnd an‘jr-such condition

has been violated b}r them,

4. Principal Chief Conservator of Forest and Chief Wildlife Warden

is directed to submit a factual and action taken report, if there is any
- violation found, indicating and explaining the things mentioned above

before this Tribunal on or before 22.12.2020 through e-mail at

ngtszfiling@email.com.

[3]



The Registry is directed to communicate this order to the Members

" of the Cmﬁmittee as well as to the Officers mentioned above through e-
mail immediately so as to enable them to comply with the direction.

For appearance of parties and consideration of report, post on

22.12.2020.
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3.504.....
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18 {UPGRADATION OF

ROAD NET WORK
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weather from Karayar
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Mundanthurai Range
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4.00

Trekking path clearance
@ Rs 2700 /- perkm

18Km

0.486

ELLEY |

74Km

2.00

IMPROVEMENT OF EXISTING

19 |WATCH TOWERs

(\-:-""_E-"

FORESY RANGE OFFICER
MUNDANTHURAL RANGE
MUNDANTHURAlS
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ABSTRACT

Forests - Wildlife — Centrally Sponsored Plan Scheme -Project Tiger in Kalakad
Mundanthurai Tiger Reserve, - Centre and State Share of expenditure for the year
2017-2018 — 1% instalment released — Orders - Issued.

ENVIRONMENT AND FORESTS (FR.5} DEPARTMENT

G.0.(D) No.245 Dated: 13.10.2017
Gameflsmosl, yn_Lrdl - 27

SlmausTEmeut oo 2048
Read

1) Government Letter No.8242/FR.5/2017-1, dated 19.05.2017.

2) From the Deputy Inspector General of Forests (PT), Government of India,
Ministry of Environment, Forests and Climate Change, Project Tiger
Divigion, New Delhi Letter No. 4-1(32)/2017-PT, dated 08.08.2017.

3) From the Principal Chief Conservator of Forests & Chief Wildlife Warden
Ref.No.WL3/17285/2017, dated 18.08.2017.

ORDER:-

In the reference first read above, the proposal of the Principal Chief Conservator
of Forests and Chief Wildlife Warden seeking Central assistance of Rs.572.076 lakhs
for Project Tiger Scheme in Kalakad Mundanthurai Tiger Reserve for the year
2017-2018 under Centrally Sponsored Plan Scheme was forwarded to the Government
of India, Ministry of Environment , Forests and Climate Change for approval and release
of fund.

2. The Government of India, Ministry of Environment, Forests and Climate
Change in their letter second read above have conveyed its administrative approval for

a sum of Rs.426.745 lakhs under Project Tiger Scheme in Kalakad Mundanthurai Tiger
Reserve for the year 2017-2018 as per the details given in the annexure to this order.

An amount of Rs.277.995 lakhs being the recurring cost of the Scheme which will be
shared on 50 : 50 basis by Government of India and the Government of Tamil Nadu and
a sum of Rs.148.750 lakhs as grant—in-aid by the Government of India, out of which,
Government of India's share of RsB89.25 lakhs and remaining amount of
Rs.59.50 lakhs as State Government share being the Non-recurring cost of the scheme,

will be shared on 60:40 basis by Government of Ihm:lia and Government of Tamil Nadu.
i
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3. The Government of India have now released Rs.182508 lakhs
(Rs.161.608 lakhs + Rs.20.99 Iakhs unspent amount of previous vyear) as
1% instaliment for the scheme “Project Tiger” in Kalakad Mundanthurai Tiger Reserve
during the year 2017-18, subject to the terms and conditions specified in its letter
second read above.,

4. The Principal Chief Conservator of Forests and Chief Wildlife Warden has
requested the Government to sanction and release entire first instalment amount of
Rs.341.366 lakhs to carry out the works under Project Tiger, Kalakad Mundanthurai
Tiger Reserve, during the year 2017-18.

5. The Government after careful consideration accord administrative sanction for
a sum of Rs.426.745 lakhs (Rupees Four crore twenty six lakhs seventy four thousand
and five hundred only) to meet the expenditure for implementation of Project Tiger
Scheme in Kalakad Mundanthurai Tiger Reserve during 2017-2018 as detailed in the
annexure to this order. Further the Government release a sum of Rs.341.396 lakhs
(Rupees Three crore forty one lakhs thirty nine thousand six hundred only) as first
instaliment for the above scheme as detailed below:-

(Rs. in lakhs)
ks | GOlshare | GoTN share Total |
A Non-Recurring | 71.400(60%) | 47.600(40%) 119.000 |
B. Recurring 111.198(50%) | 111.198(50%) 222.396
Total 162.598 158,798
Grand Total (A+B) 341.396

6. The expenditure sanctioned in para 5 above shall be debited to the foliowing
heads account;-

(i). Mon-recurring cost — Rs.119.000 lakhs

4406 - Capital Outiay on Forestry and Wild Life -02 Environmental Forestry
and Wild Life - 110 Wildlife. Central Sector Scheme — SA Tiger Reserve
Scheme — 16 Major works.

(D.P.C. 4406- 02- 110-SA -1606)
{ii). Recurring (50:50} Rs.222.396 lakhs

240G Forestry and Wild Life - 02 Environmental Forestry and Wildlife-110
Wild Life Preservation. Schemes shared between State and Centre - UE
Tiger Reserve Scheme 18. Maintenance — 01. Periodical Maintenance.

(DP C. 2406- 02- 110 -UE- 1815)

7. The Principal Chief Conservator of Forests and Chief Wildlife Warden is
authorized to incur the expenditure sanctioned in para 5 above.

€
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8. The Principal Chief Conservator of Forests and Chief Wildlife Warden shall
ensure that the terms and conditions laid down by the Government of India in their letter

second read above should be followed strictly.

9. This order issues with the concurrence of Finance Depariment vide its

U.0.No.47119/AHD&F/2017, dated 11.10.2017.

(BY ORDER OF THE GOVERNOR)

MD.NASIMUDDIN
PRINCIPAL SECRETARY TO GOVERNMENT.

To
The Principal Chief Conservator of Forests, (HoFF),Chennai-15.
The Principal Chief Conservator of Forests &
Chief Wildlife Warden, Chennai -15.

The Director, Project Tiger, Government of India,
NBCC Plae, Ist Floor, Bhisham Pitamah Marg, Lodhi Road,
Mew Delhi. 110 011.
The Secretary to Government of india,
Ministry of Environment, Forests and Climate Change,
New Delhi-110 003,
The Principal Accountant General, (A&E), Chennai — 18.
The Accountant General, Chennai-18.
The Resident Audit Officer,
Office of the Principal Accountant General,

(General and Social Sector Audit)
Tamil Nadu Secretariat, Chennai — 9.
The Pay and Accounts Officer (S), Nandanam,
Chennai-600033.
The Treasury Officer, Concerned.
Copy to:
The Planning and Development and Special Initiatives Department,
Chennai-9.
The Finance (AHD&F) (BG-ll) Department, Chennai-9.
SF/SCs.
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ABSTRACT

Forests - Wildlife — Implementation of Project Tiger Scheme in Kalakad Mundanthurai
Tiger Reserve for the year 2019-2020 —1% installment release — Orders issued.

ENVIRONMENT AND FORESTS (FR.5) DEPARTMENT

G.0.(D) No.282 Dated: 25.10.2019
flemfl, syinidl- 8
5 . ¢ oy (5 2050
Read:
1. Govermment letter No.9200/FR.5/2019-1, dated 12.06.2019.
2. From the Deputy Inspector General of Forests (PT)
Government of India, Ministry of Environment, Forests and
Climate Change letter No.4-1(13)/2019-PT, dated 26.07.2019.

3. From the Principal Chief Conservator of Forests and Chief
Wildlife Warden letter No.WL3/37340/2019, dated 01.08.2019.

ORDER:-

In the reference first read above, the proposal of the Principal Chief Conservator
of Forests and Chief Wildlife Warden seeking Central assistance of Rs.1672.620 lakh
for Project Tiger Scheme in Kalakkad Mundanthurai Tiger Reserve for the year
2019-2020 under Centrally Sponsored Plan Scheme was forwarded to the Government
of india, Ministry of Environment, Forests and Climate Change for approval and release
of fund.

2. The Government of India, Ministry of Environment, Forests and Climate
Change in their letter second read above have conveyed their administrative approval
for a sum of Rs.916.61 lakh under Project Tiger Scheme in Kalakad Mundanthurai
Tiger Reserve for the year 2019-2020 as per the details given in the annexure to this
order. An amount of Rs.447.83 lakh being the recurring cost of the Scheme which is to
shared on 50: 50 basis by Government of India and the Government of Tamil Nadu and

a sum of Re.468.78 lakh as grant-in-aid by the Government of India on 60:40 sharing
basis. OCul of the above, the Government of India's share is Ra.201.26 lakh and
remaining amount of Rs.187.52 lakh is State Govemment share being the Non-
recurring cost of the scheme.

(P.T.0)
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6. The expenditure sanctioned in para 5 above shall be debited to the following
head of account;-

i. Non-recurring: Expenditure - Rs.375.019 lakhs

4406 — Capital Outlay on Forestry and Wildlife — 02
Environmental Forestry and Wildlife — 110 Wildlife — shared
between State and Centre Schemes — UK Tiger Reserve
Scheme — 416 Major works — 01 — Major Works

(DP Code:4406-02-110-UK-41601)

(Qld DP Code:4406-02-110-UK-1604)

ii. Recurring Expenditure - Rs.358.258 lakhs

2406 Forestry and Wildlife — 02 Environmental Forestry and
Wildiife — 110 Wildlife Preservation. Schemes shared
between State and Centre UE Tiger Reserve Scheme - 18

Maintenance — 01 Periodical Maintenance
(DP Code: 2406-02-110-UE-31801)
(Old DP Code: 2406-02-110-UE-1815)

7. MNecessary funds will be provided in Revised Estimate / Final Modified
Appropriation 2019-2020. Pending provision of funds in Revised Estimate / Final
Modified Appropriation 2019-2020, the Principal Chief Conservator of Forests is
authorized to draw and utilize the amount sanctioned in para & above. However, this
expenditure shall be brought to the notice of the Legislature by Specific Inclusion in the
Supplementary Estimate 2019-2020. The Principal Chief Conservator of Forests is
directed to include this item of expenditure while sending the proposal for Revised
Estimate / Final Modified Appropriation 2019-2020 and also send draft explanatory note
for inclusion of the expenditure in the Supplementary Estimate to Government in
Finance (AHD&F / BG-l) Department without fail.

8. The Principal Chief Conservator of Forests and Chief Wildlife Warden shall
ensure that the terms and conditions laid down by the Government of India in their letter
second read above be followed strictly.

(P.T.0.)



9. This order issues with the concurrence of Finance Department vide its
U.O.No.52180/AHD&F/2019, dated: 24.10.2019 and Additional Sanction Ledger

Mo ARTT (One Thousand Eight hundred and Sevenly Seven)

(BY ORDER OF THE GOVERNOR)

SHAMBHU KALLOLIKAR
. PRINCIPAL SECRETARY TO GOVERNMENT

To
The Principal Chief Conservator of Forests, (HoD),Chennai-15.

The Principal Chief Conservator of Forests and Chief Wildlife Warden, Chennai -15.

The Deputy Inspector General of Forests, PT,
Ministry of Environment and Forest and Climate Change,
Government of India, B-1 Wing, 7" Floor,
Pt.Deendayal ‘Antyodays’ Bhawan,
CGO Complex, Lodhi Road, New Delhi-110 003.
The Principal Accountant General, (A&E), Chennai — 18.
The Accountant General, Chennai-18.
The Resident Audit Officer,
Office of the Principal Accountant General,
(GGeneral and Social Sector Audit)
Tamil Nadu Secretariat, Chennai - 9.
The Pay and Accounts Officer (S).
The Treasury Officer Concerned  (Through PCCF and CWW).

Copy to:

The Finance (AH&F) (BG-l) (BG-1) Department, Chennai-9.

The Financial Advisor,

Office of the Principal Chief Conservator of Forests, Chennai-15.

SFISCs.

[FORWARDED BY ORDER/
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ANNE XURE T g
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No. 4-1(13)/2020-PT
Government of India

Ministry of Environment, Forest and Climate Change
Project Tiger Division

B-1 Wing, 7 Floor,
Pt. Deendayal ‘Antyodaya’ Bhawan,
CGO Complex, Lodhi Road,
New Delhi-110003.
Email: aig3-ntca@nic.in
Tel (EPABX): 011-2436 7837-39
Fax: 011 — 2436 7836
Dated the 17" July, 2020
To,
The Pay & Accounts Officer,
Ministry of Environment, Forest and Climate Change,
New Delhi.

Sub: Centrally Sponsored Plan Scheme ‘Project Tiger’ Administrative Approval for funds release
to Kalakad Mundanthurai Tiger Reserve, Tamil Nadu during 2020-21 —reg. |

Sir,

I am directed to convey the administrative approval of the competent authority to the continuance
of the Scheme ‘Project Tiger’ in Kalakad Mundanthurai Tiger Reserve, Tamil Nadu at the cost of Rs.
596.61 Lakhs (Rupees Five hundred Ninety Six lakhs Sixty One thousand Only) as per details given
in the table at Annexure. Of the total cost of the Scheme, Rs. 335.51 Lakhs (Rupees Three hundred
Thirty Five lakhs Fifty One thousand Only) being the recurring cost of the scheme will be shared on
50:50 basis by the Government of India and Government of Tamil Nadu. The remaining cost of the
scheme will be treated as 60% Central Assistance by the Government of India and 40% assistance by the
State Government of Tamil Nadu.

2. I am also directed to convey the sanction of the President to the payment and release of an amount
of Rs. 140.41 lakhs (Rupees One hundred Forty lakhs Forty One thousand Only) as the 1* installment
of Central Share towards the Grants-in-aid to Government of Tamil Nadu during the current financial year
2020-21. The balance amount of the Central Assistance will be released in due course after a review of
the progress of expenditure/work is undertaken.

% The grants-in-aid will be regulated in accordance with the provisions contained in the
memorandum of the Centrally Sponsored Project Tiger Scheme, The Grants-in-Aid is also subject to the
Chapter 9 of the General Financial Rules 2017, as amended from time to time, read with the Government
of India’s decision incorporated there-under, and any other guidelines which may be issued in this regard,
and in particular to the following conditions:-

(i) All relevam informadon and documenis/cenificaies as required under GFR 209%1) have heen
received, : : ' : S : : ;

(i) The pattern of assistance of rules governing such grants-in-aid have received the approval of
the Ministry of Finance, as required under Government of India decision No. (1) under DFPR-
Rules 20.

(i) Terms and conditions of the service of the employees employed in the Kalakad
Mundanthurai Tiger Reserve under the Project Tiger Scheme are not higher than those
applicable to similar categories of employees of Central Government and where it is not in
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sccordance with above, the relaxation of Ministry of Finance have been obtained for suh
discrepancies as required under GFR 230012)(1).

Assets acquired wholly or substantially out of Government Grants shall not be disposed off
without obtaining the prior approval of the sanctioning authority of Grants-in-aid.

The Government of Tamil Nadu agrees to make reservations for Scheduled Castes and
Scheduled Tribes or OBC in the posts or services under its control on the lines indicated by
Govit. of India.

The accounts of the Kalakad Mundanthurai Tiger Reserve shall be audited by C&AG or by
any person authorized by him on his behalf in accordance with the provisions laid down in
Section 14 of the C&AG (DPC) Act, 1971 as amended from time to time.

The accounts of the Project Tiger Scheme shall be open for inspection by the sanctioning
authority and audit, both by the Comptroller & Auditor General of India under the provision of
C&AG (DPC) Act, 1971 and internal audit party by the Principal Accounts Office of the
Ministry whenever it is called upon.

The Utilization Certificate against the earlier funds released under Grants-in-aid have been
received and accepted by the competent authority.

Government of Tamil Nadu in respect of Kalakad Mundanthurai Tiger Reserve may furnish
their performance-cum-achievement report on or before 31.3.2021.

‘Kalakad Mundanthurai Tiger Reserve will spend Grants-in-aid exclusively in pursnance of

the objectives envisaged in rules/memorandum of the Centrally Sponscred ‘Project Tiger
Scheme’ and for the purpose it is being sanctioned.

Grants-in-aid to Government of Tamil Nadu is subject to the Economy Instructions issued
from time to time by the Ministry of Finance or by the Competent Authority. N
Grants-in-aid shall be utilized before the end of the current financial year 2020-21 and unspent
balance, if any, will be refunded by Government of Tamil Nadu to the Govt. of India.
Government of Tamil Nadu in respect of Kalakad Mundanthurai Tiger Reserve will
maintain a separate account and will present their annual accounts in the standard format as
required under GFR 230(5). '

Crants-in-aid shall be utilized for Kalakad Mundanthurai Tiger Reserve strictly as per the
Memorandum of Understanding (MOU) between the Ministry of Environment, Forests and
Climate Change, acting through the National Tiger Conservation Authority, Field Director
(Kalakad Mundanthurai Tiger Reserve) and Government of Tamil Nadu.

Monitorable outcomes on the item of works contained in the sanction letter both in physical
and financial terms are required to be furnished in the monthly report regularly. Compliance
status on Tripartite Memorandum of Understanding is required before submission of additional
or ensuing year’s Annual Plan of Operation (APQ).

The expenditure should be limited to the amount released and in no case should be done in
anticipation of further release by the Ministry.

The payments of daily wagers should be done through account transfer / account payee
Cheques only duly linked with Aadhar Number.

It may please be ensured that there is no duplication of nature and items of work being
proposed in the same area under the Centrally Sponsored Scheme of Project Tiger and other
Centrally Sponsored Schemes such as Project Elephant, Eco-development and IDWH Schemes

etc.
The cost estimates worked out by the Field Director should be based on approved schedule of

rates of the State Government, with due approval of the competent authority.

Approval of the competent authority be obtained and acceptance of UC may be ensured by PD.
The expenditure is incurred as per the allocation of funds.

Payments are made by bank transfer and no cash payment is to be made.

Funds for POL / maintenance of vehicles would be admissible only for the vehicles purchased
from CSS funds,

Funds will not be diverted for any item other than specified herein.

s
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Forests of the State Government should be directed to ensure that the field works are in accordance wit’h-
the Tiger Conservation Plan and the Annual Plan of Operation by the field inspections from time to time.

7 In accordance with the revised procedure, the Central Accounts Section, Reserve Bank of India,
Nagpur, may kindly be advised to pass on credit to the books of the State Government of Tamil Nadu
under intimation to this Department.

8. The expenditure incurred is adjustable to the Demand No. 25 (Ministry of Environment, Forest and
Climate Change) under the following heads during the Financial Year 2020-21 :
" Scheme Budget Head Amount
[ (Rs. in lakhs)
Centrally Sponsored Scheme 3601.06.101.02.01.31 (Gen) 126.37
of Project Tiger
Centrally Sponsored Scheme 3601.06.796.02.01.31 (TSP) 14.04
of Project Tiger :
: 140.41
Total

8. This issues under the powers delegated to the Ministry and with the concurrence of Integrated
Finance Division vide Dy. No. 137087/AS&FA (PG) dated 09.07.2020. Ry e :

Yours fajthfully,

(Dr. Vaibhav C. Mathur)
Assistant Inspector General of Forests (PT)

Copy to:-
1. The Secretary (Forests), Govt. of Tamil Nadu. A copy of the detailed sanction letter issued Dy

the State Government in respect of this scheme for 2020-21 may kindiy be furnished to this

Ministry immediately. :

The Secretary (Finance), Govt. of Tamil Nadu.

The Principal Chief Conservator of Forests / Chief Wildlife Warden, Govt. of Tamil Nadu.

The IGE, NTCA RO, Bengaluru.

The Field Director, Kalakad Mundanthurai Tiger Reserve, Tamil Nadu.

The Accountant General, Tamil Nadu.

The Director of Audit, Scientific Department, AGCR Building, TP Estate, New Delhi.

Forest Finance Division, MCEF&CC, New Delhi.

Plan Finance Division (PF-II), Ministry of Finance, New Delhi.

0.  Guard file/Spare copies. s

b A3 G0 TS O L g N0 RN

| (Dr. Vaibhav C. Viathur)
Assistant Inspector General of Forests (PT)
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Annexure

(Rs. in lakhs)
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IS, Blc., for eco-arism & conseryarion Hiales the uiga tor conservation, - s
aWarEness aciviies e wildite weok, fahal :
HPET 33, ee in all 7 Rangas + Eto Ranges 4
nos @ Rs 15000/ programme) : : .
ASTIErecton of iron gates in merior Torest 1 1623 254 Kml Ge sitached | L& 100 0.50 In Kot of every patralling pah 5400l gete ks veny much neecil
I -Tg_.r. F:H i v 4 pratect the place from the en e tourest-and pilgrims:
Amhaamudram division i ! e

AT

1200
Mandays

e easiorr from

552 [Moniicving the wiltlife I very much essential o avord the
uman wikdlife confist in ihe fringe vitlages of Tiger Reserve on

L 1Eufer wea : Procuramen of hartwars.
Stiftwar, manpower fraining. GPS e

B2 |Purchase of Computer accassaris Wit

2SSenlil saftwares In buMer zpne range al
Katayan

16228

T T vt
it .Eq_'-fl:‘-i‘af'ilifll—':'-:ll S B

22

1.00

Hi

SO Led With compp

Digtizalmnurremrdsismmhmemmumewmme
Mecent years, &od tha affices in

wild animafz
8 [ramenti compensation orcro deprecaton, | 12,47 ol R E Ls { aoo |semn i s 400 {300 [Though Human - Wikits canTie & naTa e B KMTR
et dm'agmg Wiy, Auman Hy 2o ncidents fike canle g and crop depradation do accur
S ' : occdsionally duing summer and hanvest seasons in the fringe
Hatadmmmrhmiﬂgaﬂmm ' villages along the easiern boundary of the Tiger Resene The
VoS are t be paid with EX-QIalia ST Ensatan amayn Crop
g FAICE DCcUr in rewting basis and claims are 1 be setfied within
- : & Stipulated porid. Hence ATWAIN progosed i egoermial




e

S84 Mantenance af estg Elephant proot renches| 16101 [r.2.2 77.54133 10 Kms 0.50 5.00 [During summer seascas wid eleghants siray OUl of the Tiger
¥adayam-5 kms B.E01625 houndary along the: sasiern side of the resere in
Papanasam- § kms cprch of fnod and waier, Due W scarcity of wabse and food,
famhai [m 10 Kms, Falakad 10 Kms w10 1k the crops in the palla lands Therelore Sgging

; il elephant proal frenches i% highty essential.
T s PO R R Ty e i Rt e A T e TR PR R o el
b bl e i 7 D ﬁrﬂﬁﬁ L o
3 |H|.ﬁrmea - Aii-poaching operations
B8 [Wanes lor Pritaclion mazdoor. stayng nant- | 15122143} 10 oS 13 A0 [Ant-poaching waichers are very mach essential fo the
hing camps of beffer zone of Kalakad - mqitnmdpmmmulaﬁmnlmamﬂmmea_dwer
Mundanthurai Tiger Reserve for 12 months (460 Resana. :
B8 {Prowading of field gesr, boats, blankets 2ic., ¥ 122 |12 i 32 096 | 0.060 hil I 0,080 117 |Itis eesential 1o provide uniarm and aocessanas o the and
Vanti-poaching maedoors in buffer 7ane aching watchers regulary every year frw eflecive potectan
nipoaching camgs in bulles within Tigen fanesis
Reserve and par of sanciuary and fronkhine stafl
10
&% |Supply of mosquita ney Feld kil - Proweding 16.165 | 15 M 22 a.03 0.66 It s essential 10 suppon Meld Siaff in remale Meas A Mg
5, spepad Sheeh, rain coats, eic,, o fronl amps for efficaent funcioning and promotag thelr moraie as
line stall 5 FG,5 Py and L2 Protection mazdeor [ WTCA guideknes,
n Bufar area m Kadayam range of KMTR
10| Mew connection LPG provided o mobilizing and | 16.10.4 15 2 ) iz | 0120 ] ) na7 014 ILPG connections i the camp sheds will help in minmizing fus
s APCs with in Tiger Resenve dependency and the utlity of prenvided services mAnt:
poaching Camps.
fi11 {additional fuel 10 veiickes ysad for anti-poachi 1618 [243] Ls L5 400 | 3557 LS 0300 | Fuel & ol bifls are ] LS 300 a.00 |The gn:marrlmemfwl sealing for vehicles iring waried
hities, fire prosachon, Highway patrolling perding pay ment rgencies i nal suflice encugh and ant-poauching operators
irierstate meetings sic., (8 vehicles x 1200 fires in At divison fUYE mare utilzaton af vehickes o trarspor the patrlling
per wehicle per yea approwimaiety) am 1o the niearest accessike point of pawol theredore
arcana heel is eequired
16.1.20 2.4,]' 5 iT 250 | L1640 L5 D500 | Maimenance bils Kl 12 11 1.2 nas undulabed laddered opograpsy and 1he vehickes
far wehicles &0 rnning in hifty 1Emain regquirg adkitional mantanance. Hanoe,
perding paymeant i pependilure 5 essential.
in Ambm divismon
{8 13|Engaging ECO toae mazdoor for mansormg 168,15 [24.5 7 7 527 | 640 1 1633 | 'Wapes for e0- Hil h [1.065 5.80 {Eco-lone waichers are employed I @ each range 1o maniler
aftie dl, retaliate poisaing, confict daa, caflle 10ne mazioars aep liting, confiict incidences & 10 cokect othes thailz reganding
lation anvd other Tequired data £ 15 days pending payment | iidfle oifences for manarng purpase fom fringe villages of
pee month | 12 menths, Iy forur moihs Tiger Reseree. Hence (e proposal,
Arnbai ©n 6 nios, Kalaiad & nos {16 X
B1AlErmaning mpor iy diiver on manthly wages | 1612 1243 4 3 | 504 | 2360 2 0310 |  Wages foi 2 i 4 0115 5,52 [The post of permanent drver for Feld DiTecoIDT is VACANL
Special Pawoling & Protectan e for @ dhiers for om2 | ikeewise for special perambulation and pasralling especkally
hictas lor 12 months manth & perdng Juring the crop Fading SERSON, lEMpOAry drivers are being
Dm L 0, Kefakad On 3 nos, FO Otfice 1 payment engaged. Hence e propasal
na, EDD Office 100
R 460 ¥ 15 dayy)
B 15|Erganing lemponry drivers on monthly wages | 16130 243 2 2 | 252 | 2205 Mil 1 per aus 13 [One emporary dver is very much essential o fansport e
lor exsling seated van {2 fos) 10 arfipoaching miorth oniline stal and vehicle pazoiEng in the fringe areas of Tiger
p and patraling in Ambai divisicn As.11500 geve. o
@ Fis 11500 .o




£, .
[p1g Engaging patrofing boar eI Znosn il 186090 [243 2 21268 |a7eg 1 0120 | wages for one NI 2 per 0120 | 268 [Solar powered boals have been sanctigad firough TAMI for
ram: fwision” - : baat operator for : monlh estabibsning eco tourism facites tn Ambasarmudram division.
T L T A ane manth is R 12000 Eua:npe:arurm'very rrumnasmlr-;rfnfummgmam
L ol TR ' penrding paymern ;
17 Liarun:e_ﬂ Patrolfing boat ar Amba arg 16120 [243 Mil F; 0.20 0.40 Two baats have been Puichased for affectiva patralling iri core
Murdanthurai Range Ared of the TH, The hoats need reqular maintanence e proper
funtlioniwg. Hance the TS
B1BMairerance of patating vehicles 16.1.20 243 il d nos .12 .42 Pamulling vehicles nped requiar mainterance sines they are
mbal On 2 nos, Kalakag oo 2 nas Wized for surprise raigs and mght patrofing during ciop raiding
seasins, hence have to be martaina I gpiut conditian.
BL9|Coest af fue gn petresting boaps 16120 [24.3 P s Loa | 0.gas £ 0100 | Fuel bits for 4 [ 2 nog 0.50 L0 JFuel charges for patrolling vehicles i very mach NECESSEY [0
maeths are CATY DU regular panicllig duties time bound. Hence the
pending for _- irovisian
i payment '
82 af fisal for patroling vishicles Amittar [ | 16120 {243 i ) L&D | 1,750 ) {550 ] Fugl bils for £ Hil 2 ngs L.50 4,00
Kalakad On 1 nes manths are
pending lor
|:a].|rr5e-||| -
4 [Bufler Area: Specialized Iraining in park e il il
Bl Canducling raining on smart patrol and ang. 1683 |&3 2 2 0.50 | 0500 Al | SR LS 0.50 0.50° With the recant new mands i patralling and wikiiife monitaring,
02 Hmmhmﬂhmﬁmlhﬂ!hﬂm T o ; rrmﬂnesmnsmmmmmmmmmmmm
WHZB persons=10+17) besed sofwares ke M-STIPES, Freguent brain stormiing an
Apacity budding sessions are viary much negdad 0 in
: Hence the provisign,
Reserun,
Em‘rgprwmmmmi:ncamph 51 [33 20 Camp |20 Camp| 4.0 4.000 il 10 2 200 h-e:tnckinmrﬁr:guhmh:ﬂ-derhummhumhe
3 amﬂmmﬂmhaﬂﬂﬂﬂmuﬁw mnunized o prevent the olilbreak of any epidemic diseaces in
H-Esenqa.reu.f:amuary nclucing Buer zone diile Hence this provision
3

chase of camera traps (2% Nos. each
]

Kamyakiemarn, | ob s 0.200 10.00 }80 camaras weve procusred i the previous vear which g not
Mellai, Syt suffice encugh o comalete the sk i preseribad tme. Hence
and Magamaial PhEsion.

+

_ ®)



453 Creation s tocal vilagers on wildide | 16.17.3 anyakumai, d bos 2 | 1600 7925 LS G000 |  Awaenoss Kanyakuman, | #ros 1,00 2,00 ness Creation & very much essental for effectve
heshaviols ; {K.anyakoumari crentiom meetings |Mellai, Serilfputhur conservasion ol protecied aneas since many cages of human-
Erivilliputhue and WIS 400 & wive conducted, | ard Megamalai e condlicts arise dug w0 lack of proper understanding about
Megantals Srivllipuhir Paymenl is he widile hehavion, Awareness e 10 be created io he locad
2,00 pending pesaple on widife behaior 50 hat thes human widife conficts
ay be ratced. Hence the provision. :
(caphuring problematic and aberrant wild
arsimale
E4 |Procurment of cage b rescue the wikdide 16.10.2 arryRkieman, ¥ amyaloumarn, 4 nirs 0.75 L50 Pid arimals straying away lrom the protected areas has o be
i, Mela, Srivilipu pscued and transhocated back mio the forest areas withaul any
iliputhur ard and Megamals hamm, Hance il may kindly be sanctioned
Megamalai
Antipeaching operations
£ [Engaging of Anll depradasion Mazdoor 20 Nos. 16.1.5 K anyakumar, 20 Nos | 30 Mos | 50.21 | 33367 |10 (anyakumani) 1,150 Wages of Ang- | Kamyakumad, | 10 nos 13 80 |Antl denredation operation are of very much vital 10 wdress the
b5 Mos. each Sanchuary) el Rs. 10460 [ WLSE) depredation  [Mellal, Seedliputhus R, 15004 per resert scenatios of man-animal conflicts. An anb degredation
rrlliputhur and| p.m | per mazdooror one | And Megamalal indadual pir izam wil be engaged 10 address the human-wikilite confict
Magamalii iraivicual fiar] month is panding month for 12 2497 whi will also be utlized in anli-poaching operations inside
12 momths paymant menhs torests. Hence the prvison.
tad bmMprovemant measures
MONTORING OF WILD ANIMALS

ar Baaring Areas (Non recurring - Total)

01 [Rensmerationiwages for 110 Antiptaching 16161 | 1.7 10 10 | 13200 (128150 51 Wagss of AFWS i ; nli paaciing wichess ars (e back bones in Forest proecion.
hers for Ambasamudram divesion - 59 nos kalnkad dvisim Thte are 110 an-poacking waichers ensgaged in con aea of
Kalakad - 51 nes for 12 months for 1 manih & TR &1 present, Without them daily pasraling and lorest

pending payment im wauld have become very dificull, Hence the
provision, Wages enhanced b Rs. 12500 per momin
O,M5 Mo B E &F [FR2-11) Dept, dated (4,08, 2013
o - . I -] . . = rh H E T . k. e [ ey & ey - " - ' AT B R
3 |Core Area: Deployment of camp lbowrers for |~
I'l!]ll'u. i et '::

3 IMamerance of exting anb-poachng camps 1614 | L1 EML Fila £ Mo 4 Has | 5.00 | 4000 1 1000 | T0%of\Work |77.53638 EATI9) g 0.75 5.715 |Antipoaching camps locaied @ strasgic lncations ol the Tiger

Irctudies repaining Works. completad. | 77.45008 B.53245 serve where APWS used o stay have to be maintained for
undanthurai-2 {Paymen nct mace ale and gpeune Slay Shoe Naning in open areas i not feashle
adayam-2 g 40 elephant movement.

Ambai-2

Amibal Dn & nos, Kalakad Dn 3 nos
aintenance of exisiing anti-poaching CAmpS 1614 |11 71.33754 BAIELL

Papanasam-1{Kevilihen AFS

N T T ol e e e T T 2 o o AR o
3 p Aren, Leqal support for delending cou




foases 1

P
#

ange Offices

C4 |Legal support for defending cases in the cowrt L5 .50 ffo meet oul the exparses and w win the CASES i varipus
eouts, this amount i essential, Hence this may be sanctioned
C3 |Logistics 1o prosecute the afenders 15 0.30 [Far the iogistice support 10 imparant court cases and wildlife
8l On - 1.00, Kalaknd Dn 1,00 erime investigation it i proposed.
C6 [Hinng charges for vehicies te=ed in imvestigaion 15 LE0 During imponsnt courl cases g wiikite crime investigation,
Ambei On - 2.00, Kalakad DA £00 mrivite vehucles are being hired for iransponation of staff and
e Actused, Hence pesential
ct ||""2~‘3"|U'-"l_’ W'Wmﬁﬂﬂ#dﬂﬂﬂﬂ'.‘ﬂuﬂm. L5 QU500 fTo meet ot the experdilures towards infarmation collection
Eparanon of criminal dassiars Irgam secrat informers ar village level & preparation tharpes
T ieTs,
L : I T e R
5 |Coee Area; Maintenance of afiiee aquinmen, LT
CH [Cost of office stationaries and offer exsalial 261 100 [Starionery items are very much essentinl for office work with
fiEsms FO office, 0D office Ambal & Kalakad, humder of file cealng in place. Hence tes provision,
EDD office
L8 [Fual for Gareratar in Diepity directar ofice, 263 Fued bils ase 100 [Fuel lor generatoes s @ very much essental commadity for
Ambasamuciam and Mundanthural Range, pereding paymen unkamupled offica rnaing since ther e haavy bac shedding
akad Dn, FO Office sans during summer nemths, Hencs this [provision
CLOMairenance of Generator Deputy diteciir 165 0.75 Inevies fike generators instated in fhe Offices of the Fiaig
office, Ambasamudram and Mundanthurai irector anit Deputy Direcior, Ambasamudram and Kalakad
ange, , ¥alakad On, FO Office visins 1equire perlodical mairtenance. Hance this prowision.
o Halrrrm-:ﬂ-m'-sthg sEanch Bghts, oches 14 0.50 [Seasch bghis, torches and rechargeabie balteries ase io be
and fatteries in Kaakad Mundanihurai Tiger y mamtaned for thek proper functicaing and usagpe.
ESENVE i provision
Amba 0n - 1 50, Kalakad Dp Q.50
; it i .-‘1'. j .'\:"‘:-. ; '\i‘l ; ﬁhﬁ_"- o - .‘. n}%ﬁéﬁlf ; ?}Fﬂ'l}-lh_ 3y Lk
6 1Care Arag; Mainiena RCE Of wirekess bower
13Procuremant of wireless squipmenes, spare 243 100 Mireless equiiment plays ihe vital rofe in forast prolection
Pais & rapairs 7 licence renewal feq dar leeies* OLGH communication, Hence the Spare pans of wirkkss
Irequency of Kalakad Murdantral Tigar FMENts &e very much essendial,
Resane
CL1YPravision for Broad band charges! Dala card 2.5.51 LEZ fin KMTR, the range offices does not have PICEs intarneg
eharges i all ange officss, (16 % 1000 « 12) NRecivty los beeter communication. Hence this provisian
bl On B nos, Kalakad 5 ros, FD Office 1 r,
EDO Office 1 no, Veserinary Oftigo & no
C1qMobde phone allowanceltharges for feld sian 266 Mobife phane 276 lIt s encouraging and malivating i provioe & allowancs foor
A monioeing officers { B0 + 4 FAOS « & allowance for fisld obile charges @i 1000Mmonth 1o fekl staff and mafstonng
Forestor + Checkpasis) 5tall m Ambai ers and this will lead to baber Commurication snd eflective
Ambai I 13 ros, Kalakad On T nos, FD Office (SR i5 pending hirh.
1 ma, ENQ Offiee 1 noy Vetemiary Ofice 1 no paymen
k1 Maintenarce of ollice EQUipments m 0.0 & 4 2.5.5 2.00 ipmenis like pholocopiers, fax machings, maohile handsafs,

5, oil engines efr . have slready been pmcired under
WU pian schemes in aasler years. Mairsnance of this
LEPMEnd is necessarily reguired o avoid addtional

apendiire for the pracurement of new gquinment. Hence

13




E11h1'q:rn'-mnl of wireiess nebwor by replacing 16.1 8 ,E.d.ﬂ' 7 ? 450 | L5 1 200 | wark complelad. kil LS 200 3 000 Mreless equipment plays de vilal rode in forest prodechon
|M5mm&mmmﬁswmmlm paymer o mada mhmmmmmmemmmuum
Kuthiranvelti repeater stagian - I are wery much essandal,
Arnbe Sengalther K alakad
C17|Engaging Wireless technician on contract basis 1618 (24 :ir Hil 1 0150 1.80 |t s essential th engage 1 wirsless technician, preferanle Ex-
or Amibal division for 12 months. 243 Sapviceman for monfiorng wireless natwork s througn te

fesitrict For bt e fan.

o D e O AR A

) AL T RS EETETE A
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pphants squUAs
ClHMaimenance of Sniffe dog in Kalaksd 1641 |41 LS L5 | 400 | 2612 1 1.390 | Bils are pending 2.00 [Sniffat dog (Mex) s utiized 1o find the lllegal activiikes in Tiges
Mundanttuea Tigar Rasenve erve. Mainienance of heath. of the sriffer dog & very much
ial, Fenca this provision :
R R B SEAETIDY PR 7 R T ] T 2 o ST R %‘%@E i

B Aren: Rewards bo inlormers.
i il Rewards to all category of Staff and Secrel 18,117 | L3 L5 Ls 100 | L.000 Hil LS 050 0,50 [Encouragement 1o stall by providng rewards heting ine

Sonsice Expendire for imelligence gathering jon of offences and in ineligence gathering. Hence this
hath disigion 5
3 5 A 1:\--\--'::"‘--'- :--.l_:--'-.i v o v 7] o -
; : g ] éﬁﬁ Ff- "?""“r: Ry o -
9 |Core Area:
Manierarce of DINDFO Oftice
Improvemeni, of Deputy Direcior's Office a1 16213 | 21 M0ASI43 E 1 1 10,060 | 0.000 1 jo000 | 70% of Work | B.52658 7750301 i 2.0 2 o0 [The mainenance of ofice bullding of the Deputy Director
77.53052 N completad, il warden al Kalakad and Ambasamudram s being Camed
TIMAE Paymaent il m anil he weork s not yel completed due 10 defeciency of
7.45775 nding. Hance this pravision,
G2 improvemend of Deputy Dingcior Office at : 2.1 . A.71266 i 200 2.0
77.455002
S T T TR S S KR P AR ) A e P ) T - o T 3 o 7 ; R o
T ) s ot it ol s i 15 sl T S

T A r s, 'r.._ e
K i b
coelconduciing fre awareness camps inforest fee | 16.2.15 | B2 20camp |14 camp] 120 | 084D 6 Camps 0,380 fi camps il 10 0.10 1.00 It = essential 1o conduct fire awareness camp every yaar al
pmne areas i the easim baurdary. eanducted i anle nnge vilages in the farm of strest dramas, meetings
ba T - 10, Kalakad Dn 10 ] Ambai deison, grhet activiies 8 prevent krest fire & for cooinatian
f Payment nod made] Fir darest fire DCCUTENCES.
CIEngaging mazdoors for fire fghling opesafons il 16.2.15 | 2.1 3000 MO |3000 MD| 12,55 | 12533 Hil 1630 Rs. 460 7.73 |1 s essential io mobilize focal people for extinguiching fira in
al Ranges @ 30 Mazdoors for one ewen fos B 3 tange paich of forest o minimize e buemt areas ard
evaris pir fange {8 x 3 x 7= 1680 prevent the spread of fire before it reaches the cantainmen

ni
14-
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Ambal D 960 | Kalakad - 770 o, Hence the proposal,
C2TfEngagaing fre protection mazdoor for 6 months | 16,2 15 R | 1Mot | Z1Mos | 1318 1310 hil 20 L1500 Manth | 13,80 [The eastern siope of KMTR is very much fire prore and
{Apr 0 June and January ta March)-10 frange Paging fire walehers aie very much necessarny for eary
Ambai Dn 20, Kalakad 15 (450 ¥ 25) Em:mrn of farest fires and for eonstant monioring of fire prone
areas. i |r1ng fire season.

.1?5; A _ ’“'f}%"f
A2 [oome Aiea: Mamenance of Forest Guard
CAIETEs

Loy
T

L R R e oL L e o e |

(G Mamenance of Forest Range Oficerquaners o 16213 [2 11N A 0B2 E i & 200 | 0000 1 000 | T0% of Wivk B. 102659 1 400 4.00 [The Forest Range Cffice buiiding a2 Ambasamudram range is

Ambasimudram 7745778 complated, T1ASTALT Lnder construction. Due b defeciency of funding unabie i
Paymard nod m complete the work, Henca this provision.

ﬁ‘Twﬂrmmth fepaits ko FROS quaners at 16213 211 B52EELTIS0NI] 1 100 1.00 {The forest range otice buikdng in Kalakad range & under

Falakac, construction. Due 1o defeciency of lunding unable & complets
the wark. Hance this provision

C.allmirtenar-:e ol Forest Range Officer quarters. | 16.21.3 [21.1 B.IC56AT Fd Lo 240 |The existing quarters i in a damaged condiion and unlit for
Papanasam-1 & 77.358385 commodalion, Maintenance works need to camiad out ip pud
Mundanthurai -1 8.670472 thet buiiding to use.

T7 345680

'ESEII'-'IM' Enance 0l Foresters Quariers at Uppar 162143 f211 8, 52706 1 L.00 1.00 fUpper Kodayar Range localed in remate area, Fhe Forester

Kida'ar Range. 1715803 aners bcaked al Upper Kodayas and the Range Glice nea

requires a retaining wall ko prevent soil erasion and land shde
] Ihe ralmy season, Hence the proposal,

”&“mﬂf Foresters quadters af Kadayam | 16.2.13 211 B. 7 TRAd4 | 1.00 L0 [The gxstng quarters is in a damaged condition and il for
1734553 accommodalion. Mantenance works need o carried out to pit
it buitding o use,
F'3 Mainsgrance of seniry shed af Papanasam /213 |211 Bris02 1Tam42 | 1 0.75 0.75 [The existing Sentry shed in Papanasars check post & in a
heck post damaged conditon and unil for accommadation, Mamienance
prorks need i carried out b pot the buldng 1o use
[CIRMaklenznce of exisling Forest Inspection | 1e1T3 R2L1 TTALGTH BLE2RES 3 0.5 2.250 mhe Inspection hngiows were constructad very ofg ago and
Bumighow at Kitheanet, Kadayam rarge BIe i5 necessey for renovations. The age ok builings should
comles n Aminai On and Kalakad Range in be freguently mainsained for pleasard stay of efficials and stad,
Kalakad On 1
|4 ‘lmal Mmregnance of Computer and L5 | and | a3 Hil L5 150 3,50 JProper functioing of Computers & other aguipments in DD office

& Range affces 5 necessary o cany aue digital documentalion
nd for evarviiay office activiies. Hence the prapr.rs-wl

e e e
e i nﬁf.h'-uu‘ ol :
1623 [222KML Fik B0 Kms | 60 Kms | 300 | 3000 KML Rz atached | B0ms | 008 | 640 JAnnual maimienance of wakiing paiis needs 1o be cariod o
diin effective pstrolling and perambulation,




«{CdAMainienance of essitng ald coupe racds and 1623 |2Z1[ML Fle S0Kms | 50Kms | 1000 | 10,000 EML file atached | 50 kms 0.5 L2.50 in Mundanthurai Plaeay resurlacing of ald reads ysad for
Fmals In cor2 grea al the Tiger Resarve hed cﬂhinhm?ujrﬁnusimarﬂ:iaﬂyw:hhmmh
Kalayem - 10 Kms mmhﬂmimmmmmmlhmwmmme
Mundanthurak 20ens are akn usad by Elephans for seasonal migiatioe.
bai -1 0kms BAISUNG Coupe mads, pairod roads & approach roads ae
apanasam -10kms) ighty essenial Tor strengthening and peodection actidtios in
Ambiai On 50 K, mmmmmmmmmmmmmme
Kalaad Dn 30 Kms . a'e fare weather roads.
CadMaintenance o engitng oid coupe roads from 16.23 J2.21 ML file afache Ay LS 100 {The okd coupe road from Kodamadi 1o Malayar is damaged and
Kodamadi to Valayar ked by growth of thickess in due course and ness
esurtacing. Resurfacing of the rosd wil fcinaie EAsy appiach
0 camp shads in the Ebes-Sate boundary which are winerabie
iresnassing, Hence the peoposal.
R e A T T Lo - e e e e e e e ST g
{Cara Area: Manitorisg of wild animals,
1EJE!.Enuagirq tloiogist 16.103 |51 1 1 | 480 | 2308 il ¢ [h40imonch forl 5.60 [The prime obeciive of a Tiget Reserve & o monaar and
JAmbai Dm 1 no, Kalakad 1 no 12 momlhs Mammummdmnﬂhmmm
d & healtfry prey-base. To carry oul Wildlite papilatian
tmmation and for Rnatyzing the data coactad in the figld ang
prepare final technical reparts, 2 hioiogists have been
ed through the Tiger Conservation Faundation,
in fund Tow and ess ncome in the toundalion leadsy
Rk af und for renismeration Hemce iL is praposed t pay
1 throwgh the schema,
racurement of balieries, mamary card for 16103 J2L6 LS Ls 200 | 2.000 Specific Ml LS 2m 200 [The adverse cimatic conditions of the Tiger Resans has high
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ABITAT IMPROVEMENT MEASURES

Research and monitoring
= bearing Recurring Tetal 12.000 | £.200 0.00 0,300 B.00
; 335,51

Recurring Grand Totl

(Rs. In lakhs
5. No. Items Sanction |Central Assistance
1. |Non-Recurring (60%) 261.40 156.84
7. (Recurring (50%) 335.51 167.75
Total 596.91 324.59
(Rs. in lakhs)
IS.No. [Subject Contents Amount
(Rs in Lakh)
: 9 Total cost of APO A 596.91
2 entral share in APO B 324.59
3. mount to be released in first [C=50% of B
installment (50% of centre share) 162.29
!4. ILess: Unspent balance of previous year |D 21 886
5. Net release E=C-D 140.41




i |

* Eco development initiatives should be based on normative guidelines of the National Tiger Conservation Authority, Ministry of Environment,
Forest and Climate Change, Govt. of India issued earlier based on village level, site specifi ’

. ¢, participatory micro plan with reciprocal commitment
between Tiger Reserves and the local people . b
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anthropogenic as well as wildlife evidences and recording made in the registers
maintained in each camp. The anti-poaching camps are connected with wireless network

and reports are obtained and monitored on daily basis. Based on the strength of Anti

poaching watchers, conducting of temporary camps varies.

After inception of the Phase IV Tiger monitoring protection is further
strengthened by daily patrolling activities of the field staff using GPS device. Spatial

and temporal data on patrolling is mapped and utilized for monitoring.
i. Antipoaching camps

There are 27 Antipoaching camps strategically located at strategic points to

effectively protect the core area, control illegal entry, poaching etc. The existing anti
poaching camps will be maintained. All camps will be deployed with anti poaching
watchers and stafl equipped with firearms, wireless sets, camera, GPS etc. Temporary
camps will be established in other vulnerable areas to strengthen protection.

ii. Patrolling

Extensive patrolling on foot only is possible due to high altitude terrain and lack

..........

strengthening protection. The interstate boundary with Kerala will be perambulated
effectively to prevent entry of anti socials, smugglers and forest offenders.
iii. Monitoring

The movement of the staff in the camp will be monitored by the concerned

Forest Guard / Forester on a daily basis and would be checked regularly by the
concerned Range Officer., The Deputy Director will also carry out surprise check on the

conducting of Antipoaching camps.
iv. Strike Force

A strike force with a Range Officer, a Forester and 2 Forest Guards would be

kept ready at the command of the Field Director to attend to emergency situations to

enforce protection.
Fire protection

Fire threat is an annual phenomena and the eastern slopes of KMTR are
vulnerable for fire. Eco Development committee participation in fire management is

excellent in preventive and put off operations. Fire prevention committees established

80

—
-3

-



e

P —
- T i

=4 R s m———

'ff'a.;ﬁt.?":. C"_‘L’ )

NavN TIRvr d0 LNINNITAOQD

TAdTSTH ¥I971] IVUNHINVANAR AVIVIVY

[ e SR
g 4
Wi ':rll:‘?.:ﬁl?:l -'II'-' ‘-:
Nl o T




LIST OF NATURE TRAILS AND BRIDLE-PATHS IN KALAKAD-

MUNDANTHURAI TIGER RESERVE

Falliyur.cﬂmplex to Jampulingampudai
Kodamadi to Nadukani

Kodamadi to Thiruvannamaﬁaimﬂttai
Kodamadi to Mahendragiri
Nambikoil sub-line to HManjolai
Nambikoil to Narakadu

Manjolai to Netterikal

Netterikal to Sengaltheri
Sengaltheri to Kakkachi
Thalayanai to Karungalkasam
Karungalkasam to Mudaliruppan

Thalayanai to Mudaliruppan
Hutharar to Hoolakasan . £
ffoolakasam to Kanjolai

Kannikatti to Trivandrum (up to State Border)

"

T - s e
B T S s i il

Kannikatti to Martin's Hut (Kanthaparai)
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Martin's hut to wood's hut
Wooed's hut to knap's hut (Valayar)

Knap's hut to Kodamady

Wood'es hut to Cox's hut
Cox's hut to Sivasailan
Cox's hut to Kooduparai

Kadana nadhi Dam to Kolaganathar temple

Roelanganatiner temple to kerala State Border




ANNEXURE- 70 A

F.No. 15-31/2012-NTCA
Government of India
Ministry of Environment & Forests
National Tiger Conservation Authority
LR
Annexe No. 5, Bikaner House
Shahjahan Road, New Delhi-110011
- Telefax: 2338 9883
E-mail: jdntca@gmail.com
Dated the 15" October, 2012

To,

The Chief Wildlife Warden(s),
All Tiger Range States.

Sub: Comprehensive Guidelines for tiger conservation and tourism as
provided under section 380 (1) (c) of the Wild Life (Protection)

Act, 1972, :

i,

[ am directed to forward herewith a set of ‘Comprehensive Guidelines
for tiger conservation and tourism’ under section 380 (1) (c) of the Wild Life
(Protection) Act, 1972 for your kind information and needful action from
your end.

Yours faithfully,

Encl: As above : L
| (S.P. Yadav)
Deputy Inspector General (NTCA)
Copy to:
1. PStoMEF.
2. PPS to Secretary, MoEF.
3. PPStoDGF & SS, MoEF, .
4,  PS to ADGs - WL/FC/PT.
5. All Chief Secretary, Tiger Range States.
6. All Principal Secretary / Addl, Ch ief Secretary, Tiger Range States.
7. Al PCCF, Tiger Range States. :
8. All officers of the NTCA HQ & Regional Offices.



[To be published in the Gazette of India, Extraordinary, Part-II1, Section 4
dated the 15" October, 2012]

Ministry of Environment and Forests
(National Tiger Conservation Authority)

Notification
New Delhi, 15™ October, 2012

No. 15-31/2012-NTCA. Whereas, the National Tiger Conservation Authority
under clause (c) of sub-section (1) of section 38-O of the Wild Life (Protection)
Act, 1972 has the power to lay down normative standards for tourism activities
and guidelines for project tiger for tiger conservation in the buffer and core areas
of tiger reserves to ensure their due compliance;

And whereas, the Central Government is committed to frame comprehensive
guidelines with regard to fixation of core areas and buffer areas and tourism
including welfare and religious tourism as contemplated under clause (c) of sub-
section (1) of section 38-O of the Wildlife (Protection) Act, 1972 as well with
regard to the protection of tigers in forest and non-forest areas:

Now, therefore, in pursuance of the powers conferred under clause (c) of sub-
section (1) of section 38-O of the Wild Life (Protection) Act, 1972 (53 of 1972) and
in supersession of the Guidelines issued by the National Tiger Conservation
Authority vide number F.No. 3-1/2003-PT, dated the 21* February, 2008, accept
as respects things done or omitted to be done before such supersession, the
National Tiger Conservation Authority hereby makes the following guidelines to
be followed for the purpose of tiger conservation in the buffer and core area of
tiger reserves and lay down normative standards for tourism activities in tiger
reserves, namely;—

1. Short title. These guidelines may be called the National Tiger Conservation

Authority (Normative Standards for Tourism activities and Project Tiger)
Guidelines, 2012,

PART-A
ON c F

(PROTECTION) ACT, 1972 FOR PROJECT TIGER

Chapter-1

2. Tiger conservation.

iy The Central Government, through the Ministry of Environment and

Forests provides technical guidance and financial support to various State
Governments, inter alia, for tiger conservation.

(2)  The State Governments are responsible for day-to-day management and
implementing the policies and plans relating to wildlife conservation.



land declared by the State Government under section 18 (for constituting a
Sanctuary) or section 35 (for constituting a National Park). Sub-section (2) of
section 24 of the Wild Life (Protection) Act, 1972 authorizes the Collector to
acquire such land or rights. Therefore, payment of compensation for the
immovable property of people forms part of modifying or settling their rights
which is a statutory requirement.

10.2.2. The ongoing study and the analysis of the available research data on tiger
ecology indicate that the minimum population of tigresses in breeding age, which
are needed to maintain a viable population of 80-100 tigers (in and around core)
require an inviolate space of 500-1200 sq. km, Tiger being an “umbrella species”,
this will also ensure viable populations of other wild animals (co-predators, prey)
and forest, thereby ensuring the ecological viability of the entire area and habitat.
Thus, it becomes an ecological imperative to keep the core areas of tiger reserves

inviolate for the survival of source populations of tiger and other wild animals.
10.2.3. The proposed package has following two options, namely:

(a)  Option I — Payment of the entire package amount (Rs. 10 lakhs per
family) to the family in case the family opts so, without involving
any rehabilitation or relocation process by the Forest Department.

(b)  Option II — Carrying out relocation or rehabilitation of village from
protected area or tiger reserve by the Forest Department.

10.3. Strengthening of infrastructure within Tiger Reserves.

The following activities, inter alia, would form part of reinforcing the
infrastructure of Tiger Reserves (including support to new tiger reserves),
namely:—

(a)  Civil Works (staff quarters, family hostels, office improvement, patrolling
camp, house keeping buildings, museum, culverts).

(b)  Maintenance, creation and upgradation of road network.

(¢)  Maintenance and creation of wireless tower.

(d) Maintenance and creation of fire watch tower.

(e) Maintenance and creation of bridges, dams, anicuts.

(f) Maintenance, creation of firelines and firebreaks.
(g) Maintenance and creation of earthen ponds.

(h) Procurement, maintenance of vehicles (Gypsy, Jeep, Truck, Tractor).
(i) Habitat improvement works.

(i) Procurement of hardware, software and Geographical Information
System (GIS).

(k)  Procurement of compass, range finder, Global Positioning System (GPS),
camera traps.

(D Procurement of satellite imageries for management planning.
(m) Map digitization facility for management planning.

10.4. Habitat improvement and water development.
These, inter alia, may include, weed eradication, removal of gregarious

plant growth from grasslands, grass improvement, water retention structures and
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ANNEXURE - VI 3

K @

. Government of India
Ministry of Environment, Forests and Climate Change
Wildlife Division '
6% Floor, Vayu Wing
Indira Paryavaran Bhawan,
Jor Bag Road, Ali ganj,
New Delhi-110003

F. No. 6-62/2013 WL
Dated: "December 2014

The Principal Secretary (Forests)

Al States/Union Territory Governments.

Sub: Recommendation of the sub-committee on Guidelines for roads in Protected
Areas.

Sir/Madam,

In pursuance to the decision taken by the Standing Commitiee of NBWL in its 28"

meeting held on 20" March 2013, a sub-cominittee under the chairmanship of Dr. M.K.

Ranjitsinh, member, NBWL was constituted. The sub-committee submitted their report 1o the

& Standing Committee in its meeting held on 4" Geptember 2013. A copy of the repott is
enclosed herewith.

The Standing Committee agreed to adopt the guidelines and had requested the Chief
Wildlife Wardens to submit their comments, if any, on the guidelines to the Ministry. The
report of the sub-commitiee was circulated to the Chief Wildlife Wardens, all States/Union
Teritories vide letter of even no. dated 25" November 2013. Comments have been received
from a few State/Union Territories. Subsequently, the matter was also considered in the 31%
meeting of Standing Commiittee of NBWL held on 12-13 August 2014 : -

Based on the recommendations of the Standing Committee of National Board for
wildlife, in the last meeting dated 12%-13" August 2014, the undersigned is directed to convey
the following clarifications regarding consideration of proposals for roads within Protected
Areas:

i. The principles provided in the report of the sub-committee have been adopted as
generic principle.

ii. New roads shall not be proposed inside National Parks and Sanctuaries.

i The cases of resurfacing and strengthening of existing Highways, nol involving
widening - within Protected Areas will be possible without reference to Standing
Committee of National Board for Wildlife.

iv. Cases of widening, of the existing roads, if unavoidable due to reasons of purpose and
alignment, could be placed before the Standing Committee, which shall gonsider such
cases keeping in view the feasibility of mitigation measures irrespective of cost.

Yﬁm fgi;hfully,
( MLL. Srivastava)
Deputy Inspector Generil of Forests (WL)

Encl: As above.

_""."‘1




Copy to:

1.

bW N

The Joint Secretary, Ministry of Road Transport & Highways, Shipping, Government
of India, transport Bhawan, New Delhi. ,_

The Joint Secretary, I.A Division, MoEF&CC

The Inspector General of Forests (FC), MoEF&CC

The Principal Chief Conservator of Forests (WL), all States/Union Territories

The Chief Wildlife Warden, all States/Unjon Territories :
. &QME?

( M.L. Srivastava)
Deputy Inspector General of Forests (WL)

L Vs
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Recommendations of the Sub-Commitiee on Guidelines for Koads In

In pursuance to the deeision taken by the Standing Committee of the NBWL in its
28" Meeting hield on 20* March 2013, a sub-committee under the chairmenship of Dr. MX.
Remjitsinh, Member, National Board for Wildlife, was constituted by the Minisry of
Bnvironmment and Forests vide OM. No. 6-62/2013-WL dated 26 June 2013, The forms of -

' reference of the sub-committee are as follows:

» Tﬂﬁamcammprquiwglﬂﬂﬂinﬁfmmmﬂmﬂr@ah or roads passing
through PA in the country

. Designbu;tpuuﬁmsfntmnhmadsmssmgthrmmhwmsnastﬂhlwm
wildlife conservation

The 1™ meeting of the sub-commiilec Was convened on 2 July, 2013.The second
‘meeting of the: sub-commitiee was convened on 6% August, 2013, The list of participants-
‘who attended both the meetings are giverin Annexure-1.

PREAMBLE

Background

Roads are an essential part of India’s development, providing vital connectivity and
transportation across the country, Yet, when they intersect patural arcas (as opposed to being
situated in already-modified tuman-dominated landscapes), roads have wide-ranging and
complex impact on natural arcas and wild specics inhabiting these areas. Within India’s
Protected Areas, the extensive impact of roads remains poorly understood, except in the
obvious and serious instance of wild animal mortality due to road accidents. Elsewhere, it
was been well-established that roads have detrimental ecological effects in both terrestrial
and aguatic natural ecosystems. Roads further fragmeni the already bighly fragmented
patural habitats. They break forest contiguity, impinge on forests and well-worn migratory
paths of animals, break tree cover and canopy, slice vegetation—all of which gravely impact
wildlife, Rnads cause soil erosion and landslides. Crucially, roads are the first step 10
aneillary development and an increasing humnan footprint in the area, thus leading to
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grave consequences, including landslides and erosion, as the debris fron road cuts on
hillsides is invariably tipped over the sides. A background paper on linear intrusions into
natural areas, including roads, commissioned by the Naticnal Board for Wildlife in 2011,
provides an exhaustive review of the current state of knowledge on this topic', and a
companion document” provides detailed guidelines by which their negative impact on natural
habitats and wild species, can be minimised. .

BASIC PRINCIPLES

We wish to reiterate a point artioulated clearly and emphatically in the National Wildlife
Action Plan — 2002-2016, which states that the “Ministry of Surface Transpori... to plan
roads, highways, expressways in such a manner that all national parks and sanctuaries are
i by-passed and integrity of the PA is maittained. Wildlife corridors also need to be avoided,
& or mitigative measures (such as restricting night traffic) need to be employed.” This principle
3 muﬁtﬂ#:rvtusﬂmmmersmn&ufm;rrm&plmﬂm;tiql:-ﬁngcmuciwdinthuﬂnhﬁl}'qfany
wildlife or Protected Area, and envisages the Ministry of Surface Transport to work in
_coordination with the Ministry of Environment & Forests, and other relevant authorities and
experts. Further, ‘we believe that this principle must apply to all other roads being planned by
any other agency at the national, state, or local levels. The implication of this action point
articulated in the National Wildlife Action Plan (N'WAP) is also that plans be made
proactively by relevant agencies 1o realign existing roads passing through protecied areas, in
a way that PAs are bypassed and, subsequently, decommission roads that intersect PAs.

* Raman, T. R. 5. 2011. Framing ecologically sound policy on linear Intrusions affecting wildlife
habitats; Background paper for the National Board for Wildiife. Available from:
envfor.nic.infassets/ Linear%20intruslons%20backgroun d%20paper.pdf

2 NBWL, 2011. Draft guidelines for linear infrastructure Intrusions in natural areas: roads and
powerlines. Available from:

http://, Eﬂufnrnicin,i’nssewFlﬂﬂnraﬁﬁzbguidelln es%20roads%20and%20powerlines.pdf
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If there are viable alternative alignments—as observed in a number of cases—to roads that
otherwise intersect PAs, those within PAs must gradually be phased out and eventually
decommissioned, while the alternate road should be improved. This must be done in active
coordination with the relevant ministries, departments and autharities, as noted above.

In planning roads, within and in the vicinity (defined here as roads that are situated inside
and within 1 km radial distance) of protected areas, we recommead that following
fundamental principles must be followed in order of priority: Avoidance, Realignment,
1. Principle of Aveldance: The foremost option would be to altogether avoid areas that
are within or in the vicinity of any Protected Area and to find alternatives that are
socially and ecologically more appropriate,

2. Principle of Realignment: This follows as a corollary of the first principle. Road
projects must investipate and demonstrate that they have considered other alternative
routes that avold natural areas of high ecological value. This must be an integral
feature of a project proposal and implementation documents. Realignments must also
be developed in a transparent manner through consultation with local communities
affected by the routing and subject to ecological and wildlife considerations.

User agencies seeking clearances for roads rmust demonstrate as to how they have

taken these factors into account, before their proposals can be considered for
approval by the SC-NBWL. ‘

3. Principle of Resteration: In natural areas, existing roads that are in disuse (e.g,, old
logging roads), or evaluated to be inefficient or detrimental to their objects, shall be
targeted for decommissioning and subsequent ecological restoration, as the process of
assisting the recovery of an ecosystem that has been degraded, damaged, or
desiroyed. :

The Deputy Inspecior Goneral of Porests (WL) briefed the committes regarding the
| existing guidelines for roads within Protected Areas, viz.:

(i) Decision of the Standing Commitiee of IBWL, as per decision taken during
the mesting held on 14.6.2000. This held that roads that have already been
tarred should continue to be maintained and repaired properly, in the current
form. No roads inside the National Parks and Sanctuaries should be widened
or upgraded.

il (i)  During the meeting of 14* October 2011, it indicated that “No widening of
; existing roads shall be permitted, and the status of finishing of the surface of
the repaired road(s) shall remain same as that of the original road(s), i.e.,

e —— e
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untarred roads shall remain wntarred afler repairs, ami' only originally tarred
roads shall be repaired and tmrred * ;

Recommendations

= The mﬁmﬂm&ﬂsm&ﬁuﬂmEr

The staius gquo of the roads passing through National Parks and Core Critical
Tiger Habitats (CTH) shall remain the same. The roads could be maintained and
repaired mﬂmhﬁmmsﬁbhhﬁdxnmmmmwm.ﬂﬂ
widening or upgradation is to be allowed. If it s an existing tarred road, it shall
hﬂmﬂim&mdﬂmdmﬂdmyd&uﬁngﬂftﬁuhnﬂd'muﬁﬂiuﬂidwﬁgafﬂm
road itself, may be done, = ;

- For Wildlife Sanctnaries and Conservation Reserves, the same norms as in the

case of National Parks and Core, Critical Tiger habitats, shall apply. However, in
casc of Sanctuaries and Conservation Reserves, culverts and metalling in sections
of roads that become impassable or *all weather roads’ for approach/connectivity
to villages within. the Protected Areas, can be considered for approval in the
Standing Committee of NBWL. If necessary in such cases, required maintenance
could be taken up by the Forest Dept. on the recommendation of the Standing
Committee of NBWL. It may be stressed again, that the width and status of the
existing roads shall remain the same' and no upgradtion will be allowed. In

'cﬂnsi&aﬁng_mhi.pmpumls, the method of such road construction/improvement

- such as blasting, borrow-pit digging, etc., the impact vpon movement of animals

3]-

from one habitat to anotherfwildlife corridors, access of water, etc. would be
eriteria for consideration, :

Where roads approaching / passing by National Parks/Core-Critical Tiger
Reserve/Wildlife Sanctuary are within a radius of 1 km thereof, or within the Eco-
Sensitive -Zone, whichever of the two is lesser, would be treated on same
basis/guidelines as are applicable to the Protected Areas category that it is in
proximity of, ;
meﬂy,uﬁmmiwmvmmnumiduﬂmpurﬁcwufﬂmﬁmignf
Wildlife (Protection) Act, 1972, the committee decided not to delve into the
matter of roads passing through such PAs,

- The committee recommended that, no change of cwrrent ownership and
- maintenance of roads passing through the Protected Areas should be permitied,

HDWE\"E:I. i.'l'l; specific cndes whoara ewah E RN LENSRI v spaired Lo 'blnrl.q.-!n-r MM
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._mndsauaatacnuqenﬂnimalimmatsnnwﬂd]i&,aﬂhﬂm case of transfer of
certain PWD fother toads which pass throngh PAs, back to the concemed Forest
Dept. such transfers could be considered. - :

. § Rﬂﬂdsbeingmagadbythametforﬁupupauufmﬁﬂﬂmd
tourism, were of equal concern like mmmwmnw

' mmdﬂmmmma]argummﬂmfmmmmmﬂm_rmisﬂ_
Reserves/Wildlife Sanctuaries. No new roads should be constructed by the
mnwmdFmﬁtDﬁpmmmdifsnreqmﬁdhbew.mﬁwl
of the National Tiger Conservation' Authority (in case of Tiger Reserves) and
concerned State Boards for Wildlife in case of non-Tiger Reserve for othet PAs.,
must be obtained. The concemned authority should be able to demonstrate and
juséify the grounds for construction. of the new roads within PAs, in the
conservation interest of the concerned PA.

6. The commitice also agreed that the Wildlife Institute of India should formulate

guidelings - for making roads by the Forest Departments, for protection purposes,
in Protected Areas, Critical Wildlife Habitats atid designated corridors,

Management of roads withluPAa: ..

ke _--.-.-ﬁ_a_-_—_rg_‘_-\._w._f‘..a_..,.--\_.-_---: e d i



m:hmatlw sct of management measures have boon recommended in tlm NBWL’s drail

I guideline document mentioned above (pages 8-13, and 17-21). While fully endorsing these

mmkdmmmmrmm:m some of the key management
i Bﬂﬂﬂd&ﬁhﬂﬂsupplmhi&furnh&adymthgmads,amhmmthhglﬁghﬁi

Ba.nt}nmghtuafﬁ&(dusk to dawn) is esseritial to save animals fmmdmturbamﬂ
from the constant flow of traffic, and thus allow them passage. It is recommended that
night traffic bans should be initiated and applied in Care Critical Tiger Habitats,
National Parks and Sanctuaries. There are such existing bans in various Tiger
Resorves and NPs. Night passe:s may be provided for villagers/communities living
within the PAs,

Stmn,grngulminmmmmllmgnming and traffic volumes need to be built in for all
roads throngh Protected Areas and critical habitats. o

Speed reduction is a must to reduce wild animal mortality, and can be achicved
through imposed speed limits and speed breakers.

Vehicles should not be allowed to stop within PAs.

No use of horns within the PA, and no Httering.

Spoed restrictions and other guidelines that spell out rules and avoidance of
disturbance to wildlife and habitats along roads in PAs, must be prominently
conveyed through well-designed sﬂgnbm:ds at entry and exit points and all other
relevant locations.

Establishment of check posts by thu forest department, at both entry and exit points.
Wherever possible, natural animal crossings existing across roads should be retained
or encouraged, For instance, overlapping tree canopy in closed canopy - :
evergreen/semi evergreen forests is an essential attribute for the movement of
arboreal species. Passage to waterholes and daﬂ}r movements of animals must also be
gsafeguarded.

Underpasses; well-designed tunnels, culverts, pipes, and other structures can function
as mdarpuam below roads and bridges, for a wide-range of terrestrial and aquatic
species. Underpasses can also be deployed below railway lines/highways for passage
of large bodied animals, viz elephants, tigers.

During maintenance works on existing roads, the underlying principle should be that
work must be carried on in a speedy manner, with minimal disturbance to wildlife and
with adherence to all rules and regulations that govern wilidlife and PAs.

No work should bé allowed between 6 pm to 8 am(just before dusk to just after dawn)
The labour force required for road maintenance must have their camps outside, the
concerned PA

Mo firewood cutting or fuel collection from within the PA

Waste/debris should not be dumped in the PAJ/or adjoining rivers/nullas/waterbodies
No taking of any material like sand, gravel ete from the PA. All materials for
construction, road maintenance ete should be brought from outside

Mo vegetation/troo should be cut or damaged/ during the maintenance.

ihb



ANNEXURE- Tz (7))

A part of Karaiyar to Kannikatti Road, which is maintained by TNEB (2 Km)




The termite mound close to the road shows that no large vehicles have been used to
maintain the road




The grasses on the sides of the road show that the maintenance work (grass cutting & bush
clearing) was done ~3 months ago.

This coupe road was created by the British during the period of 1887-1888.
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The view of Kaliparpul mottai ( State Boundary )

Anti Poaching camp shed
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